STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF JANUARY, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

opgNING | INSTITUTION = S L oeros, | NO-OF

SNO. | CATEGORYOFCASES [ o %Uh" | DURNGTHE | DIVISIONBENCH SINGLE BENCH FULL BENCH LOKADALAT| DSROSAL | cases

MONW | IWUMINE | REGULAR | INUMINE | REGULAR | INLUMINE | REGULAR | SETTLED | o | PENDING

CIVIL {MAIN) CASE:
1 [rea 94 0 0 1 0 1 0 0 0 2 92
2 |uea 12 0 0 0 0 0 0 0 0 0 12
3 MFA(FA) 4 0 0 0. 0 0 0 0 0 0 4
4 |uraiec) 2 0 0 0 o 0 0 0 0 0 2
5 |ra0 4 0 0 0 0 0 0 0 0 0 4
5 |arB.P 1 2 0 0 0 6 0 0 0 6 7
7 |ame.a 3 0 0 1 0 0 0 0 0 1 2
8 |MAT APP 46 2 0 2 0 0 0 0 0 2 46
9 |Fa 21 0 ] 1 -0 ] 0 0 0 1 29’
10 |MAC app 67 9 0 0 0 20 0 0 0 20 56
11 |17A 1 0 0 1 0 0 0 0 0 1 0
12 |cROSS OBJECTION 6 2 0 0 0 3 0 0 0 3 5
13 LA App 110 13 0 0 0 21 0 0 0 21 102
14 |cE.REF 0 0 0 0 0 0 0 0 0 0 0
15 |cre 59 15 0 2 0 17 0 0 0 29 55
16 |REV.PET 3 o 3 0 0 0 0 0 3
17 |re.200) 1 0 0 0 1 0 0 0 1

18 |CONT.CAS (C) 16 15 0 3 0 14 0 0 0 17 a4
19 |CONT.APPL(C} 0 1]} 0 0 0 4] 0 0 0 0 1]
20 |ca 0 0 0 0 0 0 0 0 0 0 0
21 [co.pEr 0 0 0 0 0 0 0 0 0 1
22 |We(C) 872 70 0 22 0 187 0 0 0 209 733
23 |un 537 30 0 163 0 0 0 0 0 163 404
24 WP(C) (PIL) 14 0 1] 2 0 i} 0 0 0 2 12
25 [WP{C) (CAT) ki 0 0 0 0 0 0 [1] 0 q ¥
26 WP (C) (HC) 0 0 0 0 0 0 0 0 0 0 0
27 |RSA/SA 101 0 0 0 0 10 0 0 0 10 91
28 |sao 1 0 0 0 0 0 0 0 0 0 1
29 [cENTRAL EX.APE. 5 0 o 0 0 0 0 0 0 0 6
30 |ex. peTw. 0 0 0 0 0 0 0 0 0 0 0
31 |er. pETN. 0 0 0 0 0 0 0 0 0 0 0
32 |MFA(CUSTOMS ACT) 0 0 Q Q 0 0 0 1] 0 0 0

TOTAL 2036 162 0 201 o 280 0 0 0 481 1717




CIVIL (MISC) CASE:

33 |CM.APPL B8 0 0 0 0 0 0 0 0 0 )
34 |CAVEAT 0 0 0 0 0 0 0 0 0 a 0
TOTAL 8 0 a aQ 1] o o 0 1] a 8
CRL. {(MATN) CASE:
35 |CRL.A(J} 94 0 0 1. 0 1 Q 0 0 2 92
36 |[CRL.A 67 0 0 0 0 1 0 0 0 1 66
37 |CRL.REV.P 101 2 0 0 0 11 0 0 0 11 92
38 |CRL.PETH 14 4 0 0 0 6 0 0 0 6 12
39 |CRL.LP 2 0 0 0 0 0 0 0 0 0 2
40 |CRL.REF. 1 0 0 0 0 0 0 0 0 0 1
41 |CRL(D)REF. 1 0 Q 0 0 0 0 0 0 0 1
42 |TRP(CRL) 1 0 0 0 0 0 0 0 0 0 1
43 |WP{CRL) ? 3 0 0 Q 0 Q 0 0 0 10
44 JCONT.CAS (CRL) 0 1 0 0 0 0 0 0 0 0 1
45 |AB ] 2 0 0 0 4 0 0 0 4 6
46 |[BA 3 5 0 0 0 4 0 0 0 4 4
TOTAL 299 17 1] 1 L1 ] 27 1] o ;] 28 288
CRL {MIEC) CASE:
47 |CRL.M.APPL 0 0 0 0 0 0 0 0 0 0 0
48 |CRL.MC 0 0 0 0 0 0 0 0 0 0 0
TOTAL o a 1] (1] 1] 0 a a o 0 1]
GRAND TOTAL 2343 179 0 202 a . 307 [/ [/ g 509 2013




HIGH COURT OF TRIPURA, AGARTALA

DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR -WISE PENDENCY CF CASES AT THE END OF JANUARY, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

Sl. No. |CATEGORY OF CASES 2010 201 2012 2013 2014 2015 2016 2017 2018 2019 2020 2024 TOTAL PENDENCY
CIVIL (MAIN) CASES:
1 [RFA ) 0 0 0 Q 2 10 19 16 36 g Q 92
2 |MFA 0 0 0 0 Q 0 0 0 1 4 7 Q 12
3 |MFA(FA) 0 0 0 0 0 0 0 0 0 0 4 0 4
4 |MFAIEC) 0 0 0 0 Q 0 0 0 0 2 Q 0 2
5 |FAO Q 0 0 0 0 0 0 1 1 0 2 0 4
& |ARB.P 0 0 0 0 0 0 a 0 0 0 6 1 7
7 |ARB.A 0 0 0 0 0 0 0 9 0 2 0 0 2
8 [MAT APP Q 0 0 0 0 1 0 2 19 22 9 2 46
8 |FA 0 0 0 0 0 1 1 4 3 ? 4 0 20
10 |MAC APP 0 0 0 0 0 0 0 3 3 ig 25 7 56
11 |ITA 0 0 0 0 0 0 0 0 0 0 0 0 0
12 JCROSS OBJECTION 0 0 0 0 0 0 1 0 0 2 1 1 k)
13 |LA APP 0 0 0 0 0 0 0 3 5 31 52 11 102
14 |CE REF. 0 0 0 0 "0 0 0 0 0 0 0 0 0
15 |[CRP 0 0 0 0 0 0 Q 2 5 16 19 13 55
16 |REV.PET 0 0 0 Q 0 0 0 0 0 4 1 3 8
17 [TRPIC) 0 0 0 0 0 0 0 0 0 0 2 1
18 JCONT.CAS (C) 0 0 0 0 0 0 2 4 2 2 20 14 44
19 |CONT.APPL (C) 0 0 Q 0 0 0 0 0 0 0 0 0 0
20 |CA Q 0 0 0 0 0 0 0 0 0 0
21 |CO.PET Q 0 0 0 0 1 0 0 0 0 0
22 |we{C) 1 0 0 4 1 5 24 103 131 112 303 49 733
23 |wAa 0 0 0 0 1 1 4 6 33 1 287 14 404
24 |WP(C) (PIL) Q 0 0 0 0 1 1 1 1 4 4 0 2
25 |WP{C) (CAT) 0 o 0 0 0 0 0 0 1 Q
26 |Wwe({C) (HC) Q a 0 0 0 0 0 0 0 o 0 0 0
27 |RSA/SA 0 0 0 Q 0 0 7 12 30 28 14 0 91
28 |SAQ 0 0 0 0 0 0 0 0 0 0 1 0 i
29 |CENTRAL EX.APP. 0 0 0 0 0 0 0 Q 2 3 1 0 6
30 |EX. PETN. 0 0 0 Q 0 0 0 0 0 0 0 0 0
31 |EL. PETN. ¢ 0 0 Q 0 0 0 0 0 0 0 0 0
32 |MEA(CUSTOMS ACT) 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 1 0 0 4 2 12 50 163 243 352 774 116 1717




S\ No. |cATEGORY OF cASES| 2010 2011 2012 2013 2014 2015 2016 2017 2018 2018 2020 2021 ol
PENDENCY
CIVIL {HMISC) CASE
33 |CM.APPL 0 0 0 3 1 P 0 0 0 0 0 0 8
34 |CAVEAT 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 3 1 4 0 0 0 0 0 0 3
CPL, (MATH} CASE
315 |CRL.A{J) 0 i} L] 0 1] 1] 2 2 4 31 a3 0 92
36 |CRL.A 0 o 0 0 0 0 1 6 6 37 16 0 66
37 |CRL.REV.P 0 0 i} 0 1] 0 8 14 18 21 28 3 a2
38 |cAL.PEIN 0 0 0 0 0 0 0 0 1 2 8 1 12
39 |CRL.LP L] i} 1] 0 0 0 0 0 0 1 1 0 2
40 |CRL.REF,. i} 0 0 1} 0 0 0 0 0 o 1 0 i
41 |CRL(D)REF. /] 1} 0 0 0 0 ] 0 a o 1 0 1
42 |TRP(CRL) 0 0 0 0 0 0 0 0 0 0 1 0 1
43 |WPICRL) 1] i} i} 0 1 0 0 0 4] 1] & 3 10
44 |CONT.CAS[CRL) 1] 0 i} 0 0 0 o 0 0 o 0 i 1
45 |aB 0 0 0 0 0 0 0 0 0 0 5 3 6
46 |BA 1} 0 0 1] 0 0 i} o 0 i} 3 1 4
TOTAL 0 0 0 0 1 a 11 22 29 92 123 10 288
CRL {MISC} CASE
47 |CRL.M.APPL 0 ] 0 0 1] 0 1] 4] 0 0 1] h} 1}
43 |CRL.MC 0 0 Q 0 a 0 0 i} 0 0 0 0 0
TOTAL o ) 0 o 0 0 0 ) 0 0 ) 0 0
GRAND TOTAL 1 0 o 7 4 16 61 185 272 444 897 126 2013




